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HIGH COURT OF HIMACHAL PRADESH, SHIMLA-171 001
NOTIFICATION
Shimla, the 13th August, 2025
No. HHC/GAZ/14-336/2013.—Hon'ble the Chief Justice has been pleased to grant 10 days

earned leave w.e.f. 18-08-2025 to 27-08-2025 with permission to prefix Gazetted holidays and
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Sunday falling w.e.f. 15-08-2025 to 17-08-2025 in favour of Sh. Anish Kumar, Senior Civil Judge-
cum-ACJM-I, Rohru, H.P.

Certified that Sh. Anish Kumar is likely to join the same post and at the same station from
where he proceeds on leave, after expiry of the above period of leave.

Also certified that Sh. Anish Kumar would have continued to hold the post of Senior Civil
Judge-cum-ACJM-1, Rohru, H.P., but for his proceeding on leave for the above period.

By order,

Sd/-
Registrar General.

HIGH COURT OF HIMACHAL PRADESH, SHIMLA-171 001
NOTIFICATION
Shimla, the 14th August, 2025
No. HHC/Estt.3(532)/2002-1.—02 days earned leave for 04-08-2025 and 05-08-
2025 is hereby sanctioned, ex-post-facto, in favour of Shri Subhash Kumar Baudh, Deputy
Registrar of this Registry.

Certified that Shri Subhash Kumar Baudh has joined the same post and at the same station
from where he had proceeded on leave after the expiry of the above leave period.

Certified that Shri Subhash Kumar Baudh would have continued to officiate the same post
of Deputy Registrar but for his proceeding on leave.

By order,

Sd/-

Registrar General.

HIGH COURT OF HIMACHAL PRADESH, SHIMLA-171 001
NOTIFICATION
Shimla, the 14th August, 2025
No. HHC/GAZ/14-396/2019.—Hon'ble the Chief Justice has been pleased to grant 06 days'
earned leave w.e.f.18-08-2025 to 23-08-2025 with permission to prefix Gazetted holiday and
Sunday falling on 16-08-2025 and 17-08-2025 and to suffix Sunday falling on 24-08-2025 in
favour of Sh. Sumit Thakur, Civil Judge-cum-JMFC, Tissa.

Certified that Sh. Sumit Thakur is likely to join the same post and at the same station from
where he proceeds on leave, after expiry of the above period of leave.
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Also certified that Sh. Sumit Thakur would have continued to hold the post of Civil Judge-
cum-JMFC, Tissa, H.P., but for his proceeding on leave for the above period.

By order,

Sd/-

Registrar General.

HIGH COURT OF HIMACHAL PRADESH, SHIMLA-171 001
NOTIFICATION
Shimla, the 18th August, 2025
No. HHC/Estt. 3(582)/2007.—06 days earned leave on and w.e.f. 18-08-2025 to ~ 23-08-
2025 with permission to suffix Sunday falling on 24-08-2025 is hereby sanctioned in favour of Shri

Rajeev Kumar, Assistant Registrar of this Registry.

Certified that Shri Rajeev Kumar is likely to join the same post and at the same station from
where he proceeds on leave after the expiry of the above leave period.

Certified that Shri Rajeev Kumar would have continued to officiate the same post of
Assistant Registrar but for his proceeding on leave.

By order,

Sd/-
Registrar General.
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In the Court of Shri Rajender Kumar Gautam, Sub-Divisional Magistrate, Barsar, District
Hamirpur (H.P.) Exercising the Powers of Marriage Officer under Special
Marriage Act, 1954

In the matter of :

1.  Mr. Vijay Kumar age 36 years s/o Sh. Ranjeet, r/o Village Baroh, P.O. Mair, Tehsil
Galore, District Hamirpur (H.P.).

2. Ms. Vijay Kumari Dogra age 34 years d/o Sh. Jai Ram Dogra, r/o Village Chamboh,
Tehsil Bhoranj, District Hamirpur, H.P. .. Applicants.

Versus
General Public
Subject.— Notice of Marriage.

Mr. Vijay Kumar & Ms. Vijay Kumari Dogra have filed an application under section 15 of
the Special Marriage Act, 1954 alongwith affidavits and supporting documents in the court of
undersigned in which they have stated that they have solemnized their marriage on dated 24-07-
2025 as per Hindu rites and customs at Shri Jagteshwar Nath Mandir, Village & Post Office Mehre,
Tehsil Barsar, Distt. Hamirpur, H.P.

Therefore, the general public is hereby informed through this notice that if any person
having any objection regarding their this marriage, may file his/her objections personally or in
writing before this court on or before 06-09-2025. In case no objection is received by 06-09-2025,
it will be presumed that there is no objection to the registration of the above said marriage and the
same will be registered accordingly.
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Issued under my hand and seal of the court on 06-08-2025.

Seal. Sd/-
Marriage Officer-cam-SDM,
Sub-Division Barsar, District Hamirpur (H.P.).

In the Court of Shri Rajender Kumar Gautam, Sub-Divisional Magistrate, Barsar, District
Hamirpur (H.P.) Exercising the Powers of Marriage Officer under Special
Marriage Act, 1954

In the matter of :

1. Mr. Pankaj age 22 years s/o Sh. Shushil Kumar, r/o Village Balh Nalocha, P.O.
Loharli, Tehsil Dhatwal at Bijhari, District Hamirpur (H.P.).

2. Ms. Sushma Devi age 25 years d/o Sh. Amin Chand, r/o Village Balh Sinha, P.O.
Ghandir, Tehsil Jhandutta, District Bilaspur, H.P. .. Applicants.

Versus

General Public

Subject.— Notice of Marriage.

Mr. Pankaj & Ms. Sushma Devi have filed an application under section 15 of the Special
Marriage Act, 1954 alongwith affidavits and supporting documents in the court of undersigned in
which they have stated that they have solemnized their marriage on dated 30-07-2025 as per Hindu
rites and customs at Kalka Mata Mandir, Village Tikker Rajputtan, Post Office Bumbloo, Tehsil
Barsar, Distt. Hamirpur, H.P.

Therefore, the general public is hereby informed through this notice that if any person
having any objection regarding this marriage, may file his/her objections personally or in writing
before this court on or before 06-09-2025. In case no objection is received by 06-09-2025, it will be
presumed that there is no objection to the registration of the above said marriage and the same will
be registered accordingly.

Issued under my hand and seal of the court on 06-08-2025.

Seal. Sd/-
Marriage Officer-cum-SDM,
Sub-Division Barsar, District Hamirpur (H.P.).

In the Court of Shri Rajender Kumar Gautam, Sub-Divisional Magistrate, Barsar, District
Hamirpur (H.P.) Exercising the Powers of Marriage Officer under Special
Marriage Act, 1954

In the matter of :

1.  Mr. Amit Kumar age 27 years s/o Sh. Ram Pal, r/o Village & P.O. Chakmoh, Tehsil
Dhatwal at Bijhari, District Hamirpur (H.P.).
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2. Ms. Taniya Dogra age 21 years d/o Sh. Hari Singh, r/o Village Kopra Upreed, P.O.
Kopra Khas, Tehsil Nurpur, District Kangra, H.P. .. Applicants.

Versus
General Public

Subject.— Notice of Marriage.

Mr. Amit Kumar & Ms. Taniya Dogra have filed an application under section 15 of the
Special Marriage Act, 1954 alongwith affidavits and supporting documents in the court of
undersigned in which they have stated that they have solemnized their marriage on dated 11-08-
2025 as per Hindu rites and customs at Sen Bhagat Mandir, Mehre, Tehsil Barsar, Distt. Hamirpur,
H.P.

Therefore, the general public is hereby informed through this notice that if any person
having any objection regarding this marriage, may file his/her objections personally or in writing
before this court on or before 15-09-2025. In case no objection is received by 15-09-2025, it will be
presumed that there is no objection to the registration of the above said marriage and the same will
be registered accordingly.

Issued under my hand and seal of the court on 13-08-2025.

Seal. Sd/-
Marriage Officer-cum-SDM,
Sub-Division Barsar, District Hamirpur (H.P.).

In the Court of Shri Rajender Kumar Gautam, Sub-Divisional Magistrate, Barsar, District
Hamirpur (H.P.) Exercising the Powers of Marriage Officer under Special
Marriage Act, 1954

In the matter of :

1. Mr. Sunil Kumar age 37 years s/o Sh. Inder Singh, r/o Village Jamli, P.O. Lafran,
Tehsil Dhatwal at Bijhari, District Hamirpur (H.P.).

2. Ms. Banita Kumari age 33 years d/o Sh. Bhumi Chand, r/o Village Kannar, P.O.
Kathiana, Tehsil Barsar, District Hamirpur, H.P. .. Applicants.

Versus

General Public

Subject.— Notice of Marriage.

Mr. Sunil Kumar & Ms. Banita Kumari have filed an application under section 15 of the
Special Marriage Act, 1954 alongwith affidavits and supporting documents in the court of
undersigned in which they have stated that they have solemnized their marriage on dated 23-07-
2025 as per Hindu rites and customs at Shiv Mandir, Gharyani, Tehsil Dhatwal at Bijhari, Distt.
Hamirpur, H.P.
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Therefore, the general public is hereby informed through this notice that if any person
having any objection regarding this marriage may file his/her objections personally or in writing
before this court on or before 06-09-2025. In case no objection is received by 06-09-2025, it will be
presumed that there is no objection to the registration of the above said marriage and the same will
be registered accordingly.

Issued under my hand and seal of the court on 06-08-2025.

Seal. Sd/-
Marriage Officer-cum-SDM,
Sub-Division Barsar, District Hamirpur (H.P.).

In the Court of Shri Rajender Kumar Gautam, Sub-Divisional Magistrate, Barsar, District
Hamirpur (H.P.) Exercising the Powers of Marriage Officer under Special
Marriage Act, 1954

In the matter of :

1. Mr. Vishal Kumar age 28 years s/o Sh. Rajender Singh, r/o Village Kalwal, P.O.
Loharli, Tehsil Dhatwal at Bijhari, District Hamirpur (H.P.).

2. Ms. Garima Soni age 19 years d/o Sh. Naveen Kumar, r/o Village & P.O. Chakmoh,
Tehsil Dhatwal at Bijhari, District Hamirpur, H.P. .. Applicants.

Versus

General Public

Subject.— Notice of Marriage.

Mr. Vishal Kumar & Ms. Garima Soni have filed an application under section 15 of the
Special Marriage Act, 1954 alongwith affidavits and supporting documents in the court of
undersigned in which they have stated that they have solemnized their marriage on dated 22-10-
2024 as per Hindu rites and customs at Shree Nar Singh Mandir Jhandutta, Distt. Bilaspur, H.P.

Therefore, the general public is hereby informed through this notice that if any person
having any objection regarding this marriage, may file his/her objections personally or in writing
before this court on or before 06-09-2025. In case no objection is received by 06-09-2025, it will be
presumed that there is no objection to the registration of the above said marriage and the same will
be registered accordingly.

Issued under my hand and seal of the court on 06-08-2025.
Seal. Sd/-

Marriage Officer-cam-SDM,
Sub-Division Barsar, District Hamripur (H.P.).
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In the Court of Marriage Officer-cum-Sub-Divisional Magistrate, Bangana, District Una,
Himachal Pradesh

In the matter of :

1. Sh. Krishan Gopal aged 24 years s/o Sh. Gurdev Singh, r/o Village Majher, P.O.
Thanakalan, Tehsil Bangana, District Una (H.P.).

2. Pooja Devi aged 19 years d/o Sh. Raj Kumar, r/o Village Randala, P.O. Lunas, Teshil
Nalagarh, District Solan (H.P.) .. Applicants.

Versus

General Public
Subject.—Notice of Intended Marriage.

Sh. Krishan Gopal s/o Sh. Gurdev Singh, r/o Village Majher, P.O. Thanakalan, Tehsil
Bangana, District Una (H.P.) and Pooja Devi d/o Sh. Raj Kumar, r/o Village Randala, P.O. Lunas,
Teshil Nalagarh, District Solan (H.P.) through Counsel Sh. Nand Lal have filed an application in
the court of undersigned under section 5 of the Special Marriage Act, 1954 in which they have
stated that they intend to solemnize their marriage within three month of calendar.

Therefore, the General Public is hereby informed through this notice that any person who
has any objection regarding this marriage, can file the objection personally or in writing before this
court on or before 25-09-2025. The objection received after 25-09-2025 will not entertained and
marriage will be registered accordingly.

Issued today on 8th August, 2025 under my hand and seal of the court.

Seal. Sd/-
Marriage Officer-cum-Sub-Divisional Magistrate,
Bangana, District Una, Himachal Pradesh.

In the Court of Marriage Officer-cum-Sub-Divisional Magistrate, Bangana, District Una,
Himachal Pradesh

In the matter of :

1. Sh. Abhishek aged 21 years s/o Sh. Som Nath, r/o Village & P.O. Jasana, Tehsil
Bangana, District Una (H.P.).
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2.  Pooja Devi aged 19 years d/o Sh. Nek Chand, r/o Village Kaila, P.O. Balohad, Teshil
Dharwala, District Chamba (H.P.) .. Applicants.

Versus
General Public
Subject.—Notice of Intended Marriage.

Sh. Abhishek s/o Sh. Som Nath, r/o Village & P.O. Jasana aniar, Tehsil Bangana, District
Una (H.P. and Pooja Devi d/o Sh. Nek Chand, r/o Village Kaila, P.O. Balohad, Teshil Dharwala,
District Chamba (H.P.) through Counsel Sh. Arun Kumar have filed an application in the court of
undersigned under section 5 of the Special Marriage Act, 1954 in which they stated that they have
intend to solemnize their marriage within three month of calendar.

Therefore, the General Public is hereby informed through this notice that any person who
has any objection regarding this marriage, can file the objection personally or in writing before this
court on or before 20-09-2025. The objection received after 20-09-2025 will not entertained and
marriage will be registered accordingly.

Issued today on 6th day of August, 2025 under my hand and seal of the court.

Seal. Sd/-
Marriage Officer-cum-Sub-Divisional Magistrate,
Bangana, District Una, Himachal Pradesh.

In the Court of Marriage Officer-cum-Sub-Divisional Magistrate, Bangana, District Una,
Himachal Pradesh

In the matter of :

1. Sh. Mukesh Kumar age 37 years s/o Sh. Jagdish Chand, r/o Village Nanawin, P.O.
Malangar, Tehsil Bangana, District Una (H.P.).

2. Soni Kumari age 21 years d/o Pintoo Shah, r/o Street No. 2/3, Surjeet Singh Nagar,
Giaspura Lohra Ludhiana (Pb.) .. Applicants.

Versus

General Public

Subject.—Application for the registration of Marriage under section 15 of the Special Marriage
Act, 1954.

Sh. Mukesh Kumar s/o Sh. Jagdish Chand, r/o Village Nanawin, P.O. Malangar, Tehsil
Bangana, District Una (H.P.) and Soni Kumari d/o Pintoo Shah, r/o Street No. 2/3, Surjeet Singh
Nagar, Giaspura Lohra Ludhiana (Pb.) at present wife of Sh. Mukesh Kumar s/o Sh. Jagdish
Chand, r/o Village Nanawin, P.O. Malangar, Tehsil Bangana, District Una (H.P.) have filed an
application alongwith affidavits in the court of undersigned under section 15 of the Special
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Marriage Act, 1954 that they have solemnized their marriage on 18-10-2023 at r/o Village
Nanawin, P.O. Malangar, Tehsil Bangana, District Una (H.P.) and they are living together as
husband and wife since then.

Hence, their marriage may be registered under section 15 of the Special Marriage Act,
1954. Therefore, the general public is hereby informed through this notice that any person who has
any objection regarding this marriage, can file the objection personally or in writing before this
court on or before 22-09-2025 after that no objection will be entertained and marriage will be
registered.

Issued today on 11th August, 2025 under my hand and seal of the court.
Seal. Sd/-

Marriage Officer-cam-Sub-Divisional Magistrate,
Bangana, District Una, Himachal Pradesh.
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In the Court of Special Marriage Officer-cum-Sub-Divisional Magistrate,
Manali, District Kullu (H.P.)

1. Pankaj Choudhary s/o Sh. Madan Lal, r/o Ward No. 9 behind Prakash Hotel Aleo, P.O.
and Tehsil Manali, District Kullu, H.P.

2. Sapna Thapa d/o Sh. Bir Singh Thapa, r/o VPO Bajaura, Tehsil Bhunter, District
Kullu, H.P.

Versus
General Public
Subject.—Notice under Special Marriage Act.

Pankaj Choudhary s/o Sh. Madan Lal, r/o Ward No. 9 behind Prakash Hotel Aleo, P.O. and
Tehsil Manali, District Kullu, H.P. and Ms. Sapna Thapa d/o Sh. Bir Singh Thapa, r/o VPO
Bajaura, Tehsil Bhunter, District Kullu, H.P. have filed an application alongwith the affidavits in
the court of the undersigned stating therein that they have solemnized their marriage on 16-07-2025
and requested to register the same under Special Marriage Act, before taking further action in the
said application, objections from the general public are invited for the registration of this marriage
through this notice, that if anyone has any objection regarding the registration of this marriage
under Special Marriage Registration Act, they can file their objection personally or in writing
before the court of the undersigned within 30 days from the publication of this notice.

Issued under my hand and seal of the court today on 16th July, 2025.

Seal. Sd/-
(RAMAN KUMAR SHARMA),

Marriage Officer-cam-SDM,

Manali, District Kullu (H.P.).

In the Court of Sh. Nishant Kumar, H.A.S., Marriage Officer-cum-Sub-Divisional
Magistrate, Kullu, District Kullu (H.P.)

1.  Naman Chaudhary s/o Sh. Pradeep Chaudhary, r/o Village Jarad Bhutti Colony, P.O.
Shamshi, Tehsil Bhunter, District Kullu (H.P.) .. Applicants.

2. Hinayat Sawhney d/o Sh. Harish Sawhney, r/o House No. 94, Ajit Nagar Part-1 Patiala,
Punjab at present r/o Village Jarad Bhutti Colony, P.O. Shamshi, Tehsil Bhunter, District Kullu
(H.P.)
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Versus

General Public

Subject— Proclamation for the registration of marriage under section 15 of Special Marriage
Act, 1954.

Naman Chaudhary and Hinayat Sawhney have filed an application alongwith affidavits in
the court of undersigned under section 15 of Special Marriage Act, 1954 that they have solemnized
their marriage on 11-05-2022 and they are living as husband and wife since then, hence their
marriage may be registered under Act ibid.

Therefore, the general public is hereby informed through this notice that any person who
has any objection regarding this marriage can file the objection personally or in writing before this
court on or before 30-08-2025. The objection received after 30-08-2025 will not be entertained and
marriage will be registered accordingly.

Issued today on 31-07-2025 under my hand and seal of the court.

Seal. Sd/-
(NISHANT KUMAR, HAS)

Marriage Officer-cam-Sub-Divisional Magistrate,

Kullu, District Kullu (H.P.).
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In the Court of Sh. Surjeet Singh, HAS, Registrar-cum-Sub-Divisional Magistrate, Padhar,
District Mandi (H.P.)

File No. 47/2025 Instt. on : 06-08-2025 Next date of hearing : 11-09-2025
In the matter of :

1. Rakesh Kumar s/o Achhar Singh, Village Hiun, P.O. Urla, Tehsil Padhar, Distt. Mandi
(H.P.).

2. Priti Shrivastav d/o Ramesh Shrivastav, Village Newada, Tekki Patti, Development
Block P. S. Kotwali Baghray,Teshil Kunda Janpad Pratap Gad, Uttar Pradesh
. .Petitioner/Applicants

Versus
General Public

Application for the registration of Marriage under section 15 of Special Marriage
Act, 1954.

Whereas, Rakesh Kumar s/o Achhar Singh, Village Hiun, P.O. Urla, Tehsil Padhar, Distt.
Mandi (H.P.) and Priti Shrivastav d/o Ramesh Shrivastav, Village Newada, Tekki Patti,
Development Block P. S. Kotwali Baghray,Teshil Kunda Janpad Pratap Gad, Uttar Pradesh both
the petitioners have presented an application for the registration of Marriage under section 15,
Chapter-III of the Special Marriage Registration Act, 1954 for registration of their marriage which
was solemnized on 19-02-2024. Both of them alleged to not having any living spouse at the time of
marriage none of them is idiot or a lunatic and both of them are adult and not fall degree of
prohibited relationship and both of them are resident with local jurisdiction of Sub-Division Padhar
and since then living as husband & wife.

Hence this proclamation is hereby issued for the information of General Public that if any
persons have any objection for the registration of the above Marriage they can appear & file
objection in this court on or before 11-09-2025 at 10.00 A.M. personally or through an authorized
agent failing which thismarriage will be registered under the act ibid accordingly.

Given under my hand and seal of this court 06-08-2025.

Seal. Sd/-
(SURJEET SINGH, HAS)

Registrar-cum-Sub-Divisional Magistrate,

Padhar, District Mandi (H.P.).

In the Court of Marriage Officer-cum-Sub-Divisional Magistrate, Sadar,
District Mandi (H.P.)

In the matter of :

1. Sh. Prarit Patyal s/o Sh. Sanjay Patyal, r/o H. No. 111/2/2, Purani Mandi, P.O.
Mandi, Tehsil Sadar, Distt. Mandi (H.P.).
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2. Smt. Reena Sharma d/o Late Sh. Puran Chand, Village Thogi, P.O. & Tehsil Anni,
Distt. Kullu (H.P.) ~Applicants.

Versus
General Public

Subject.—Application for the registration of Marriage under section 15 of Special Marriage
Act, 1954.

Sh. Prarit Patyal s/o Sh. Sanjay Patyal, r/o H. No. 111/2/2, Purani Mandi, P.O. Mandi,
Tehsil Sadar, Distt. Mandi (H.P.) and Smt. Reena Sharma d/o Late Sh. Puran Chand, Village
Thogi, P.O. & Tehsil Anni, Distt. Kullu (H.P.) (at present wife Sh. Prarit Patyal s/o Sh. Sanjay
Patyal, r/o H. No. 111/2/2, Purani Mandi, P.O. Mandi, Tehsil Sadar, Distt. Mandi, (H.P.) have
filed an application alongwith affidavit in the court of undersigned under section 15 of special
Marriage Act, 1954 that they have solemnized their marriage on 21-10-2024 according to Hindu
rites and customs at their respective houses Mandi, District Mandi, H.P. and they are living
together as husband and wife since then. Hence, their marriage may be registered under Special
Marriage Act, 1954.

Therefore, the general public is hereby informed through this notice that any person who
has any objection regarding this marriage, can file the objection personally or in writing before this
court on or before 11-09-2025. After that no objection will be entertained and marriage will be
registered.

Issued today on 12th day of August, 2025 under my hand and seal of the court.
Seal. Sd/-

Marriage Officer-cum-Sub-Divisional Magistrate,
Sadar, District Mandi (H.P.).
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In the Court of Sh. Devi Chand Thakur, HPAS, Sub-Divisional Magistrate,
Shimla (Urban), District Shimla H.P.

1. Sh. Sahib Singh Virdi aged about 30 years s/o Sh. Gurmukh Singh, r/o Shiv Niwas
Comley Bank Estate, Shimla, Tehsil & District Shimla, Himachal Pradesh.

2. Smt. Sanjna aged about 23 years, d/o Sh. Rajinder Singh, r/o Village Jhonowal, Post
Office Garhi Mansowal, Binewal, Hoshiarpur, Punjab-144 523.

Versus

General Public

Subject.— Registration of marriage under Special Marriage Act, 1954.

Sh. Sahib Singh Virdi aged about 30 years s/o Sh. Gurmukh Singh, r/o Shiv Niwas Comley
Bank Estate, Shimla, Tehsil & District Shimla, Himachal Pradesh and Smt. Sanjna aged about 23
years d/o Sh. Rajinder Singh, r/o Village Jhonowal, Post Office Garhi Mansowal, Binewal,
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Hoshiarpur, Punjab-144 523 have filed an application alongwith affidavits in the court of the
undersigned stating therein that they have solemnized their marriage on 13-04-2024 and are living
together as huaband and wife since then, but the marriage has not been found entered in the records
of Gram Panchayat concerned/Municipal Corporation Shimla and marriage be registered under the
Special Marriage Act. 1954.

Therefore, objections are hereby invited from the General Public through this notice that if
anyone has any objection regarding registration of this marriage, they can file their objections
personally or in writing before this court of undersigned on or before 20-09-2025. After that no
objection shall be entertained and marriage will be registered accordingly.

Issued under my hand and seal of the court today on 19th August, 2025.

Seal. Sd/-
Special Marriage Officer-cuam-Sub-Divisional Magistrate,
Shimla (Urban) (H.P.).

9 3T HEBHR IUSIRAGRI (ARE dediaeR), red, e RAR (RRovo)

£ 3PV HAR WA YF 1 IM WA, MR fr—20, SR a9 did, A8, dedrd
Ared, e AR (fovo) |

JME ST=dT
JTETAT $¥ABR / Alfed

grefl s SUT FAR WA GF S I G-, FaRl 20, EHRAT 918 i, AR,
Jedler e, fSien AR (Bovo) =1 S| &RT 13(3) ST Ud §g USHROT 7=+, 1969 &
=T Qb e FTell IGRER (11 Td 7)) / Jd i S, forer RIRAR Rera g4
% U3 HAG HFW-N/ST/B&D/Delayed Cases/2025-5550, f&did 31—07—2025 STgel= I
AUAT I B!, YR HlS, TR IR A6 &1 RUIE, T Taed & & g, RUic amem
qaR, ATS PO Aled 39 ATerd H T T & | forad urefl =7 araed fhar 8 fb Sar g3l
ARTHT & 5T fafdr 11—-05—2022 8, T 98 1@l ST URAR SEAGeT (U= IR gTferdT
IRyg e # ISt 9 HRaT Wb €| 3@ a8 U GH At @ o fafyr R wiferer aReg
e, dgsiel A1, e RRER, 2o w0 # &S d_amr =msar ¢ |

3d: FAEIRYT ] 59 $ed8R /ACH gRT Gfud fdhar Siren & b 59 9w | afe e
IfdT BT Bls SO IT UaRTST & AT I8 @I [T 709 Ui~ gRT feAid 15—09—2025 BT UTa:
10.00 T JAGTAT H BIOR BIHR MU TARTS UK B Fhdl © | IR Ia ARG qb (il Bl
SR IT YRSl OIS 81 BT 571 30T FAR A=A Y 301 M IR Qd Sl G AR Dl
gAT AIRTET B S iy TR uiferdr uRug ArEd, dedia e, 5ol AR (fBovo) # &<
PR D AR OIRT B QST




ST, feATeeT USel, 26 3R, 2025 /04 HIEUS, 1947 5029
3ol & 12—08—2025 DI BHAR BWIER I HIBR faTeld U SINI gal |

AR | IR / —
PG TSGR (A9 dEIIaR),
ree, e RRER (fRovo) |

9 ASTAd PRGN ITSTIGN (A9 TedieaR), 84, foen RRAR (fRovo)

Al smse gl 5N Aigwie e, aRil #db TRR 3710 /12, Higedl dredlel, e,
dedTer Ared, Rt RRER (fRovo) |

SATH ST1dT

JreTeldl S8R /Ay

oreff el S A N AEwe S, ARl AdM TRR 3710 /12, Aigedl AT,
e, dedid Ared, fSen RER (RRovo) =1 a1efie a1 13(3) 79 Ud Y UsiiRoT Sfefrm,
1969 & AT T 3T Tl IVRER (T T ) /J& Fafdear srieer), e RRAR
Rerad <89 & U= HHATHG HFW-N/ST/B&D/Delayed Cases/2025-4852, faTidh 16—07—2025 31geT™
HHIT: JUAT ATH B!, MR HIe, &I A8 & I gbl, TAd] Hell BT FHAU-UF 3Mfe
PHITST Afed $9 QTed d U garl & | forad wifeiar 9 amded fhar € fb Iar o= fofer
21—01—1992 &, ST T8 1UAT IFHT IRAR JLHATER TR UTfeTdhT GRYG A8, qgddd Aed H
ol 1 HRAT WD ¢ | 34 d8 U oA I TR urferast uRvg =g+, dediar A, e RRAR,
fRovo # TSl HRamT AR B |

3d: WAAIRYT ] 39 38R /AMCH gRT gfad fdhar Sien & & 39 9w | afe )
IfdT BT Bls SO IT TaRIST & AT I8 @I [qdT 9+ Ui gRT faAid 15—09—2025 &7 UTa:
10.00 Fo1 ITETAd ¥ BIOR B[R MU TR YA B AhdT 2 | 3R I9d ARG IS el &
SR IT YRSl OIS 81 BIT 1 STl JMgem a0 &7 Aigwig $hxM Ud Sl ererel a1 &
S fafr 21—01—1992 TR diferdr URyg ATed, dedia e, e RRAR (fRodo) @ &S &t
P MY TN BRI ST

31TST eI 12—08—2025 DI BTHAR BXIER T HIBX Aarerd H SN gafT |

BIEN BEITEINRT / —
PRGN TSGR (A9 dEIIaR),
ree, e RRER (fRovo) |

9 IISTAd HRAPRI USRS (ARE—agdIeeR), e+, e Rk (fRovo)

S SiFg Ol S Aigwe SeR, Al g Sffdeliarar dics!, ShER Ud Ut g
ATed, dgsrel red, ftenm RER (RRovo) |




5030 JIoTu3, ATt UQ, 26 3R, 2025 /04 HIEUS, 1947
CRik|

JE ST=7dT
JETAT $¥ABR / Alfed

urefl sMHcl ofFe Uil s HJigWe iR, Mardl e sAfdeldrer dieel, SihER ud UM
UeRI ATed, dgsiial e, ften R (fRovo) 9 | aRT 13(3) ST U Hg  UolaRol
A, 1969 @ A=A U 3Tded el IRER (T4 Ud 9Y) / 9= Fafdven iR, foretr
RRAR Rerd A8 @ 95 @Aies HFW-N/ST/B&D/Delayed Cases/2024-154, fa&-Td 03—04—2025
T THHI: AUAT AF B!, AR HTs, QI TAEd & AF Bl e BRI Aad 9
T H e gam o | R withar T sfaed fHAm g f SHer gl AR @ o A
12—08—2020 &, FSTRY I 2rerar IHHT IRAR ASFATIL AT I UAId H Gof 7 HRal A 2 |
319 g8 U QA WeR B & Al I e Ared, dediid Ared, e RiRER, fRodo H &S
HRATT AT ¢ |

3d: WAEIRYT ] 59 $¥d8R /AMCH gRT gfud fdhar Siren & & 9 9w | afe
IIT DI IS IR AT YaRTol & AT 98 WA @7 379 Ul g1 3 15—-09—2025 B UTh:
10.00 IS 3TRTAT H BINR B U1 YaRTST UK B FhHal & | IR I ARG T [hdl BT
SR AT YaRISl Uil &1 Biar df S S99 gt o AigwIe o) @ gE AER @ o fafey
12—08—2020 UTH GATId AT+, dedid Ared, e RRAR (Rowo) # TS oxe @ e SN &R

& S
371 f&Te 13—08—2025 BT EHAR ELIER d HIER 3faTerd A SN 83T |
AER | gEeTRd / —

HRIBRI TSGR (ATIG dEHIdeR),

Areq, Rt RRAR (fRovo) |

9 37T 31 faIe AR, We™® FwEdl Yo Sol, d8dld AlsvER,
e RRER (fRowo)

5 feaws R gF &0 gordl XM, el 3 78], SIBeR HbR BIaR], Jedid ABvER,
v RAR (fRowo) |

ERIE

JMH STAT T AFeefY

SWigd Ul Uz s 3= Rig g3 30 Jordl M, Faril 9™ Ta18], S1heR R BN,
dedilal AR, Rter RRAR (Rodo) 7 q—ora Mffm &1 et 37(1) @ Jrasid ord
WG Tt HIST TSl H U1 A RUEY RE P WM R o R gew AN ar
JMAST—U WA fHar 2| I qral T IOl H 9T 99 f2os R{iE &9 © oafd Iora
3ff¥eRg aTpT HISM TaTe! § IFHI A4 0ET 68 &9l & I Tod qof © | URil o o
TS & AR TR MG g H U1 el M = Rig a5 Hearm amed & |

3d: WAAEIRYT Pl 9 $¥IeR §RT gfud fhar S & 6 59 9wy 4 af fan aafad
B IOR IT YaRTS1 &1 Al 98 I 3f@T 370+ Uia=ier gRT ARy 19—09—2025 ¥ qd il 1 Hrd



ST, feATeeT USel, 26 3R, 2025 /04 HIEUS, 1947 5031

faw 9 o9 3reTerd H IR R T foIRad YaRTel URd &Y, R SR d1dl b1 Hal A4
st feces RiE g3 gorell T TSl IR GO B B IR SN IR QA e |

31TS1 faip 12—08—2025 I AR BXWIER g HIER 3faTeld H SN 83l |

AIER | TR / —
AERS |ATEAl v Ao,
dedrel AERER, e RRAR (fRowo) |

Taer S GO FAR, FEgS |ArEdr fgd gefl, arg,
foren R, fRara uow

gt o : 5,/ CN/2025 TRIG AGTH3T : 13—06—2025 TRIG U 16—09—2025

ureff it &9 W gF Areg, Farh e geforn, dEvie gqrg, foter RRAR (Rovo) |

ERIk]
SATH ST1dT

REAR T8I ST GO AIG IR SR, d8dldl Talg |

arefl /ardl 2 &0 M T Argg, AR T gefern, dedie T]1g, 7 J&Ted goll H Ud
RE oIk HR A1 BT § 6 IFqPI A1 FAR Td TSTooR & | offd Al 9R TR,
TSR gul Wl TR H gD S goi A8l o |« fhar war € 6 urefl s g M @ el
ST TR T geooR § ol gfte &g il =1 ATivr JIoRa JAfEeRT ISR &-Tel, dedie
giger Afkg gRT RUI e @1 & R wreff o onfd ovR Mg g oor Ruié g8 21 o™
MR IO 39T |G gR eRA, UeaR 9 Wldl ®IR H oW fbal S 3Sfed g
AIF 2 |

HET M D Alo[El el 3 Uil & SWiad ardl & e | urefl & 9 |i—awtal ug
3 SHAT ®T S STAER & Aegd W gfad fhar orer 2 f Sad gowil At # faddt +ff ueR
P IMURT I YaRTST Tol HRA dN A6 16—09—2025 HI HeH |HEA! fgdld Sl TQE &
THET AT IT ghbTeld U BId 3T=IAT HTH H ThaRBl HrIdle! H H g ST |

M feid 14—08—2025 BT AN SRR UG HIER ITeTald o oI fhar Tam |

AER | FEIETRT / —
(T BAR),

TR qHTEdT fgaa oo,

garg, e RAR (Rowo) |

A # T HAR, PRIGRT TSGR, Y[dHToll Red |ISls,
Rrem RRAR (fRowo)

<9t <o ¢ 16 /2025 TRRG UM : 24—09—2025

s uRd g3 &0 Sfid R, el e 9 9™ gerad TR, g NOblell Rerd WSy,
1 RER (fRowo) |



5032 JIoTu3, ATt UQ, 26 3R, 2025 /04 HIEUS, 1947
CRik|

JATH ST-d

favg—S1 Td g USHBROT Tl BR IR iU |

SWRIGd -3 2l URA g3 A Sfiq Rie, Fardt 79 9 9™ gergd T, aedrd
TSl Rerd derg, e RIAR ([Rodo) =1 31l oRT 13(3) S7H UG §g Uoliaxvl Sfef=aH,
1969 & A= UK HRD Ul DI © b IqDb! ST Al 20—03—2004 &, S UTH UARIT TN
& Rars # 3ol 78l 2 o wrefi o/ g5 FHRarm =mean 2 |

3d: AIATIRYT Pl §H AR & ARIH I Jud (&A1 oiar 2 b g9 g o fa
IfFT BT Pls SR IT TARIST 8 o 98 WY Ifar U ufa=fer g1 fAfy 24—09—2025 &1 ura:
10.00 g9 THARY T § IURYA IR IR/ oISl UG IR Al 2 | 918 ok g g
ISR BGRB8 a1 uefl &1 o1 fAf 20-03—2004 &S PR & AR SR PR
SR |

ST I 14—08—2025 BT AR BXER T HIER TeTeld A SN fhar |

HIER | TRIEART / —
(a9 B/AR),

PRGN TUSTRIBN],

UrTS Rerd Hirerg, ot RIRER (f2ovo) |

§ JTeTad SN AE o, e garedl, fgdg 9ol td e aesiieer, R,
e RRER (fRowo)

g HHeAT : S Jordr <dl [Jgar i W16 Y3 ed, M AFHd, dedia s, e
R=AR (fRovo) |

ERIE

SATH ST dAT

a7 — @ YR 9o fAeel & AN AN & IJokg Rébrs H A1 B TORIT a1 |

Sl o <dl fawar s W] 3 9o, Md ARd, dedid Rrars, e RRER
(fZovo) 7 S 3rTad H SREARM Yokl & forq# wifdian 5 gran fha © b S9a |l M o
41 fdgdT WIS 3 ¥HS © SIdid A AR, YSdR g Hedl, Tediidl Rdg & ora Rars
H PRI AW YA fagar s W1e] IF THS &l 7, Sl Tad & | R wiidia gewd dRam
=MEdl © |

3 HIARIRYT SAT Bl 59 S8R gRT gfud fhar oar © & wiehr &1 M #@ien
AN, YedR g Aea, dedla RIdg & oRa Weld § il Jardr fdear s ®ire] 4=
AHe D WM R AW Jod <d1 faear sl W1 43 T6% ol B aR R el Jfdq a1
JMURT B O I8 IATId AT dHhTaid= Y-l IMMURT §9 IfaTeld H faAid 25—09—2025 AT 5.00




ST, feATeeT USel, 26 3R, 2025 /04 HIEUS, 1947 5033

ol TP I1 SHH Ul Qol HAl AGdl o | MUiRd @y # mufy 7 o & IRA #H Ao
A HIST AN, Year g fHeer, deviiad Riems § Y fdedr s Wie] g3 Aho & =AM
TR S Jo <dl fqear S ®ire] gF WAHb® TS DR B IS YR B QU SIe |

o1 feip 14—08—2025 BT TN BEIER T BT I e} gRT TN fhar Tam |

AR | FEIEIRT / —
( ATET <),

TEId FHEdT fgdg Aol Td A9 dedieen,

Rrerrs, Rren RrER (Rowo) |

g 3aTerd S AiE dre, e qarEdr, &g g0 16 99 daeiiasR, R,
fSte RRAR (o o)

g GHEAT : 3N TRKRM Y 51 AGRME, Ta 99a (AFd), Jeda R, e RRAR
(fRowo) |

ERIE

SATH ST-d

a7 — AR YR g TICTell & Al IRIelell & IMod RPTs H M Bl §oxil aR |

3N TR 3 A1 AIERME, Ta F87A ("), dgdra Riers, fSen RRAR (RRowo) o s
T H RER Ol © forad wrefl F arar fhar 2 fh S¥er "El A Rk g sl

AIERM 2 SEfe Al IElEl, YedR ga eiell, dedid Riens & org Rere § Iqd1 M

@R Rig g7 50 91ERM 91 8, S Tad 2 | o=y ureff g% Farn =mear 2|

31d: WIAEIRYT ST HI §9 ISR §RT Jrod fbar Smar g 6 el &1 9@ d@iar
TTCIel, UCaR g e, dedid RIds & Ioid fWed H ®aR g g3 5 ARM & |
R TRRM I S AERE Tol B R R Bl @fdd BT SmuRy 8 Ol 98 srTead Al
Tl 3T IMURT $H IfaTald § fadid 25-09—2025 AR 500 I97 db IT $OW US Qo
PRAT Fhdl 2 | iR arafdr # aruRy 7 o o7 JRA IO 31 el |G Teiel], UedR g
r<cll, dEde RIS § ®eR (g 43 & AERM & ®IF W URRE 93 8 A8RM T 63
@ 3T UIRT o 3T g |

M feid 14—08—2025 BT TN SN T BT I HeX gRT SN fhar a7 |

AER | FAEIRT / —
CIEESIS)

IEIG FHTET fgaia #1o g A9 dgviieiaR,

fRrars, ftem RRER (Rowo) |




5034 JIoTu3, ATt UQ, 26 3R, 2025 /04 HIEUS, 1947

9 3QTerd i A dle, 9 qarEdr, fgdg S 16 99 aediecR, R,
frem RRER (Ro wo)

g gped - 40 fAFIe HAR gF S gd™ (g, Ma qrell Bicl, Jehrd Ridr, [Sen RRAR
(fRowo) |

ERIE

JATH ST-d

a7 — @ YeaR g TCTell & AIGT ITelell & IS RPbrs d M Bl §oxil aR |

s WRRM YA A A9 AR A s gard RiE, e qrell dIcl, dedia Riarg, e
ﬁ-l?l‘ﬁ?(%oqo)ﬁs??eﬂcumdﬁqwqmm%‘ﬁmﬁm%ﬁ#mmﬁ?m%ﬁ?wﬁﬂw
fae {AR gF s gd™ R 2 Sdfd A drell ®IC], YedR g drell dIel, dgdrid Ridig &
Wﬁaﬂéﬁwwﬁ%ﬁgﬁ%ﬁmﬁﬁaﬁ%ﬁ%wélﬁ@mﬁwm
TEdT % |

;. AAATIROT \ﬂddlaﬁsﬂs%dsw gRT gfod fear Smar g & ureft &1 9/ |@ie arell
BIC, UCAR gaI dlell BIc), Tedial Rl & oiRd Ao ¥ fadvws g &0 yay g & oI
WR 2 a9 AR YF 30 gd™ R &6 B R SRR b4l kT I JAURY 81 d 98 FATerc
AT BT AU AURT 9 3faTeld H &P 25—09—2025 AR 500 dof P AT TAH Ul Qo
PRAT AT © | FeiRd sr@fe # suly 7 o+ @& JRa # IoRa AMeiRd |G dTell HIel, e
T qraell, dediel Rrarg ¥ faves g 1 yam (g & W R 5 39T AR g3 30 gd e
ol BT B AR UIRT HR 3T A |

M feTd 14—08—2025 BT TN BN T BT PI Hg} gRT NI fhar T |

AR | FEIEIRT / —
CIEERSI))

JEIS FaTE T 2o Ud A9 dgiiaar,

Rremd, fem RER (fRowo) |

g 3rgTerd i Aed e, e garedr, g 9o 1§ e aesiiaer, R,
fStem RRER (fRo wo)

g gpedr - A Srare R g3 8 99 Rig g3 s Rig, Ta Sedwe, SIhER hahdls,

dedlel ST, foterm sirer (f2ovo) |

ERIE

JATH ST-d

AT — @R UearR g deli—dhIc] @ AIGT AFS—HIES ® o RPbre H 7H bl gowil
AR |



ST, feATeeT USel, 26 3R, 2025 /04 HIEUS, 1947 5035

2 SETee Rig 9o s A9 Rig g & Ry, Td Scdrgs, S[huR Ghels, dadid
ST, e Fimer (Rodo) 7 39 oreTad # S o & foreas ureft 7 <man far € &
IHHT el M SITerRr (g g3 = 49 RiE © Sdid die aMs—HIesrs, Ucdr g drell dlel,
dedie Rrems @ ora Rars # S\ar 9m Snfrar g7 sh 99 Rig g3 R e @ Aifd Tera
2| o urelt goed @vamT amEdn 2 |

A TR STl $9 §¥ER EN qred fear s 2 6wl @1 am | o
IFSI—HIBRTS, UCAR I dlcll PIC], dedlal RIes & Ioid Al # ST g3 s 99 Rig
ga%ﬁﬁqzﬁwﬂwﬁm%ga%ﬁ%ﬁ%ga%ﬁmaﬁwwmﬁﬂ%
Ifdd BT MURT 81 O a8 IATeId AT Ihlolad 70+ MRy 39 3eTerd # fodid 25-09—2025
AR 500 I Tb AT $HY USel Gol HRAT Whdl © | MEiRa @fer § amufy 9 o &1 §R_a 4
RIS AT AIST ATHSI—HIERTS, USdR g dl<dl, dedid Riarg H S g3 s 99 R48
g3 s R & W= w1 Serder Rig g3 0 99 Rig g3 s R1g T &) @ el uikd aR
faw e |

M1 feATh 14—08—2025 BT BN BEER T BT Bl g} gRT TN fhar Tam |

AR | TR / —
(HrEd o),

TG FHTET fgaia #1o g A9 dgiiaian,

fRrars, forem RRER (Rowo) |

9 QTerd i Ag A, 98 qAredr, fgdg S 16 99 aediacR, R,
ftem RRER (Ro wo)

g qaeAr : o dearor Rig g7 i guar, Ma R, aedia Riers, fSen RRAR (fRovo) |
I

SATH ST-d

T — @ YR 9o IClell & AT AT & Ioid Rabre H M &I oIl IR |

s Hearor g g3 40 quar, Mg RN, dedia Rers, 5o RRAR (fRodo) 1 s
aqmqﬁ«mlwﬂaﬁ%ﬁvﬁm&ﬁ#wﬁm%%wzmﬂ%‘rwmmﬁ%ga
s gEdT © STafd AIS 3TedTs], YedR g e, dedld Ries & o Rare § IHHT 4
HeT] G AT gEraT ot ¥ S T # | R weff g B A B

3 FAIA™RY ST Bl 36 $¥A8R §RT Gad fbar orar & f6 ueft &1 /s #@ien
3LITS!, UCaR g TIClell, Tediiel RIS & IIoid AMeg H Hearo] JF 37 ggal & fF W
2 Pearol R4 g & guar gl dRe aR IR bl Afdd $I URT B A 98 AT AT
qhTelaT 3T+ IMURT 3 faTard H eI 25-09—2025 AR 5.00 I97 ddb AT STH USA Qo
PRAT Fhdl © | FiRa oafe o Ry 7 o o JRA H ok AMelg JIST feATS], SR g
TTCiel, dgdd RIels # weary] g3 i gua1 & U WR i dearr Rig gF & gear Tof -
@ Y TR &R fIQ S |




5036 JIoTu3, ATt UQ, 26 3R, 2025 /04 HIEUS, 1947
ST feT 14—08—2025 BT BN BXAER T HIATIT Bl A gRT SN fhar a7 |

AIER | TRIEART / —
CIEESIS)

TEIG FHTET fgaia $1o g A9 dgxiieian,

fRrars, e RRER (Rowo) |

g QTerd 3 Ag A, 98 qAredr, g S 19 99 aediacr, R,
e RRER (Ro o)

g gheAT ;- A AR—GRME YF Wo Al SfHEn, T arel, dedid e, e RRAR
(f2omo) |

ERIk

SATH ST1dT

I — eI UcarR gd TdTell & Aol A 9 TdTel-URHl & Jord Rars H AW @
SOl AR |

s ARG g W0 S S, Wa Tarel], g Riars, e RRAR (Bowo) T sH
3T ¥ SREATA oI & forgd wreff F grar fhar 2 fb 9% fUar S &1 |el 9 did M
U3 @0 s ST Y |l © Sdidh Al A19el g Tarel—9eHl Uear g< Jarell, Jedid RIS
& o Repre # wredl & a1 &1 w9 #Aex RHg g3 &0 Aaern <of & Sife Tord 21 o wreff

GO¥T HRAMT ATEdT & |

31d: IATERYT ST P $9 $¥I8R gRT {rod fhar Siar 2 6 weft & far &1 =M
HIST Al g TATel—URR, UedR g TaTell, dedla RIdlg & IIoiRd Afverd § WsR g g3
3N AT B WU W o A SHAT Y3 31 Faall §of R R IR bl A bl 4RI 8
qE ITATATT AT gbTelad AUAT IMMURT $H ASTAAd § fodld 25—09—2025 AR 500 §of db AT
SAY UEel Gol dRal Ihdl & | MEiRT afdr # Uiy = o+ &1 JRd H o 3Afiel |Gl
A g TEl—UeRl, YR g TErell, dedid Rieg § #ex 6 gF S |edl & W W
ST 93 W0 S\l qol PR B AT UIRT HR Y G |

M feTd 14—08—2025 BT TN SN T HIATAT PbI g} gRT WINI fhar a7 |

AR | TAERT / —
GIEEESIS))

TS FHTET fgaa $1o g A9 dgiiaian,

fRrars, frem RRER (Rowo) |




o193, fdTereT Uy, 26 WA, 2025 /04 HIEUS, 1947 5037
In the Court of Sub-Divisional Magistrate, Kasauli, District Solan, H.P.

Mr. Krishan Singh s/o Sh. Bali Ram aged about 75 years, r/o Village Mauri, P.O. Rauri,
Tehsil Kasauli, District Solan, H.P.

Versus

General Public

Public Notice for Name Correction.

Whereas, an application has been received from Mr. Krishan Singh s/o Sh. Bali Ram aged
about 75 years, r/o Village Mauri, P.O. Rauri, Tehsil Kasauli, District Solan, H.P. through his
Advocate R.K. Verma, for correction of the name of his daughter in official/revenue records.

Now, therefore, notice is hereby given to the general public that if any person has any
objection to the proposed correction of name from "Kamla Devi" to "Kavita Chauhan" such
objection may be submitted in writing to the undersigned within 15 days from the date of
publication of this notice.

If no objections are received within the stipulated period, the necessary correction shall be
carried out in the concerned records as per law.

Issued under my hand and seal on this 13th day of August, 2025.

Seal. Sd/-
Sub-Divisional Magistrate,
Kasauli, District Solan (H. P.).

In the Court of Dr. Poonam, HPAS, Marriage Officer-cum-Sub-Divisional Magistrate,
Solan, Tehsil & District Solan (H.P.)

NOTICE UNDER SECTION 16 OF SPECIAL MARRIAGE ACT

Whereas, Mr. Siddharth Sharma son of Mr. Ramesh Sharma, resident of House No. 299/11,
Rajgarh Road Solan, Tehsil and District Solan (H.P.) and Mrs. Puneet Kaur wife of Mr. Siddharth
Sharma and daughter of Mr. Harpal Singh, r/o #3141, LIG Flats, Sector-71, SAS nagar Mohali,
Punjab, presently residing at House No. 299/11, Rajgarh Road Solan, Tehsil and District Solan,
H.P. have filed an application for the registration of their marriage which was solemnized on
24-11-2024 and they have been living as husband and wife ever since then.

And whereas, both applicants have submitted in their application and in their affidavits that
Mr. Siddharth Sharma and Mrs. Puneet Kaur were unmarried at the time of solemnization of their
marriage and were major in age and having no prohibited relations to each other, debarring them to
marry each other. Both the applicants have requested for registration of their marriage.
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Notices have been served to all concerned and General Public to this effect that if anybody
has got any objection regarding the registration of marriage duly solemnized between the above
parties i.e. Mr. Siddharth Sharma and Mrs. Puneet Kaur they may file their written objections and
appear personally or through their authorized agents before me within a period of thirty days from
the date of issuance of this notice. After expiry of the said period, the marriage certificate would be
issued to the applicants by this Court post which no objection will be heard or accepted.

Issued under my hand and seal of the court on this 13th day of August, 2025.

Seal. Sd/-
Dr. POONAM, HPAS,

Marriage Officer-cum-

Sub-Divisional Magistrate,

Solan, District Solan (H. P.).

CORRECTION OF NAME

I, Beena Kumari w/o Sh. Gian Chand, r/o VPO Seoh, Tehsil Dharampur, District Mandi
(H.P.)-175051 declare that in my Aadhar Card my name is wrongly entered as Veena Devi which
should be corrected as Beena Kumari. Please correct this.

BEENA KUMARI
w/o Sh. Gian Chand,
r/o VPO Seoh, Tehsil Dharampur, District Mandi (H.P.).

CORRECTION OF NAME

I, Judhiya Devi w/o Late Sh. Jagan Nath, r/o Village Chhanjiar, P.O. Dadhol, Tehsil
Ghumarwin, District Bilaspur (H.P.) declare that in my Aadhar Card bearing No. 3965 0514 1763,
my name is wrongly entered as Ajudhaya Devi which should be corrected as Judhiya Devi. Please
correct this.

JUDHIYA DEVI

w/o Late Sh. Jagan Nath,

r/o Village Chhanjiar, P.O. Dadhol,

Tehsil Ghumarwin, District Bilaspur (H.P.).
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CORRECTION OF NAME

I, Resho Devi w/o Sh. Rajeev Kumar, r/o Village Dahal, P.O. Rail, Tehsil Nadaun, District

Hamirpur (H.P.) declare that Resho Devi and Reshma Devi is one and same person. Concerned
note.

RESHO DEVI

w/o Sh. Rajeev Kumar,

r/o Village Dahal, P.O. Rail,

Tehsil Nadaun, District Hamirpur (H.P.).

CHANGE OF NAME

I, Hanish Kumar s/o Sh. Bhagwan Singh, r/o V.P.O. Deol, Tehsil Holi, District Chamba

(H.P.) have changed my name from Hanish Kumar to Hanish Singh for all purposes. All concerned
please may note.

HANISH KUMAR

s/o Sh. Bhagwan Singh,

r/o V.P.O. Deol,

Tehsil Holi, District Chamba (H.P.).

CORRECTION OF NAME

I, Sumitra Devi w/o Sh. Nanak Chand, r/o Village Dol, P.O. Gopalpur, Tehsil Sarkaghat,
District Mandi (H.P.) declare that in my Aadhar Card bearing No. 7610 6752 4349 my name
wrongly entered as Savitri Devi which should be corrected as Sumitra Devi. Please correct this.

SUMITRA DEVI

w/o Sh. Nanak Chand,

r/o Village Dol, P.O. Gopalpur,

Tehsil Sarkaghat, District Mandi (H.P.).

CHANGE OF NAME

I, Manish Kumar s/o Sh. Bhagwan Singh, r/o V.P.O. Deol, Tehsil Holi, District Chamba

(H.P.) have changed my name from Manish Kumar to Manish Kumar Singh for all purposes. All
concerned please may note.

MANISH KUMAR

s/o Sh. Bhagwan Singh,

r/o V.P.O. Deol,

Tehsil Holi, District Chamba (H.P.).
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CHANGE OF NAME

I, Kubja Thakur wd/o Late Sh. Bhup Singh, r/o Village Patyani, P.O. Brikhmani, Tehsil
Balh, District Mandi (H.P.) declare that I have changed my name from Kubja to Kubja Thakur and
the correct spelling of my husband's name is Bhup Singh.

KUBJA THAKUR

wd/o Late Sh. Bhup Singh,

r/o Village Patyani, P.O. Brikhmani,
Tehsil Balh, District Mandi (H.P.).

CHANGE OF NAME

I, Monika w/o Sh. Dhiraj Koandal, r/o Village Lambloo, P.O. Lambloo, Sub-Tehsil
Hamirpur, District Hamirpur (H.P.) declare that I have changed my minor son's name from
Dhairyavansh Kaundal to Dhairyavansh Singh for all purposes in future. Please note.

MONIKA

w/o Sh. Dhiraj Koandal,

r/o Village Lambloo, P.O. Lambloo,

Sub-Tehsil Hamirpur, District Hamirpur (H.P.).

CORRECTION OF NAME

I, Yash Paul Singh s/o Sh. Dev Prakash, r/o Village Chaloga Byas, P.O. Kathli Bharan,
Tehsil Rajgarh, District Sirmaur (H.P.) hereby declare that in my son Aditya Sharma's school
records, birth certificate and Aadhar card, my name has been wrongly entered as Yash Pal Sharma.
The correct name is Yash Paul Singh.

YASH PAUL SINGH

s/o Sh. Dev Prakash,

r/0 Village Chaloga Byas, P.O. Kathli Bharan,
Tehsil Rajgarh, District Sirmaur (H.P.).
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CORRECTION OF NAME

I, Rajkumari Kasturi Kaur d/o Rajkumar Jaspal Singh Bedi, r/o Room No. 19, 2nd Floor
Sangat Building Akal Academy, V.P.O. Baru Sahib, Sub-Tehsil Nagar, Tehsil Pachhad, District
Sirmaur (H.P.)-173 101 declare that in my Aadhar my name is wrongly entered as Rajvinder Kaur
d/o Rajnpreet Singh which should be corrected as Rajkumari Kasturi Kaur d/o Rajkumar Jaspal
Singh Bedi. Please correct this.

RAJKUMARI KASTURI KAUR

d/o Rajkumar Jaspal Singh Bed;,

r/0 Room No. 19, 2nd Floor,

Sangat Building Akal Academy,

V.P.O. Baru Sahib, Sub-Tehsil Nagar,

Tehsil Pachhad, District Sirmaur (H.P.)-173 101.

CORRECTION OF NAME

I, Simple Kumari w/o Sh. Yash Paul Singh, 1/0 Village Chaloga Byas, P.O. Kathli-Bharan,
Tehsil Rajgarh, District Sirmaur (H.P.) do hereby declare that in my son Aditya Sharma's school
records, Birth Certificate and Aadhar Card my name has been incorrectly entered as Simple
Sharma, whereas the correct name is Simple Kumari.

SIMPLE KUMARI

w/o Sh. Yash Paul Singh,

r/o Village Chaloga Byas, P.O. Kathli-Bharan,
Tehsil Rajgarh, District Sirmaur (H.P.).

CHANGE OF NAME

I, Simple Kumari w/o Sh. Yash Paul Singh, 1/0 Village Chaloga Byas, P.O. Kathli-Bharan,
Tehsil Rajgarh, District Sirmaur (H.P.) do hereby declare that in my son Jatin Sharma's school
records, Birth Certificate and Aadhar Card my name has been wrongly entered as Simple, whereas
the correct name is Simple Kumari.

SIMPLE KUMARI

w/o Sh. Yash Paul Singh,

r/o Village Chaloga Byas, P.O. Kathli-Bharan,
Tehsil Rajgarh, District Sirmaur (H.P.).
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CORRECTION OF NAME

I, Mangla w/o Anil Kumar, r/o Village Nabahi, Tehsil Sarkaghat, District Mandi (H.P.)
declare that my daughter Akshra Sharma has born on 29-10-2010 but her name mistakenly entered
in Aadhar Card as Diakshu Sharma. I want to correct her name as Akshra Sharma. Note the related.

MANGLA

w/o Anil Kumar,

r/o Village Nabahi,

Tehsil Sarkaghat, District Mandi (H.P.).

CORRECTION OF NAME

I, Radha Devi d/o Gobindu, Village & P.O. Jukhala, Tehsil Sadar, District Bilaspur (H.P.)
declare that in my Aadhar Card No. 2864 5222 5721 & Pan Card my name is wrongly recorded as
Rahla Devi. My correct name is Radha Devi. All concerned note.

RADHA DEVI

d/o Gobindu,

Village & P.O. Jukhala,

Tehsil Sadar, District Bilaspur (H.P.).
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OFFICE OF THE RETURNING OFFICER FOR VICE-PRESIDENTIAL ELECTION, 2025
AND SECRETARY-GENERAL, RAJYA SABHA

Form 5
(See rule 6 of the Presidential and Vice-Presidential Elections Rules, 1974)
Election to the Office of Vice-President of India

LIST OF CONTESTING CANDIDATES

S1. No. Name of Candidate Address of Candidate

1. Shri Buchireddy Sudershan Reddy 8-2-293/82/NL,12-A, MLA and MP Colony,
Jubilee Hills Road No. 10C, TSSP, Greater
Hyderabad, Telangana-500 033.

2. Shri C.P. Radhakrishnan Jal Bhushan, Raj Bhavan,Walkeshwar Road,
Malabar Hill, Mumbai-400 035.

Sd/-
Place : New Delhi (P. C. MODY),
Date : 25th August, 2025 Returning Officer for the

Vice-Presidential Election, 2025
and Secretary-General, Rajya Sabha.
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